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Open Court 

CEN'IRAL ADMINIS'IRATIVE '!RIBUNAL ALLAHABAD BENCH ____ _ 

ALLAHABAD 

0£iginal Application No. 1136 of 2000 --

Allahabad this the 03rd day of April, 2001 

' 

Hon'ble Mr.s.K.I. Naqvi, Member (J) 

Kamlesh Lal, aged about 28 years, S/o Late Shri Panna 

Lal, R/o 113, Sadar Ba&ar, Allahabad • 

Applicant 

~ Advocate Shri K.K. Mishra 

Versus -
1. Union of India through Chief Post Master General, 

U.P. Cirele, Lucknow. 

2. Post M:tster General, Allahabad Region, Allahabad. 

3. senior Superint01 dent of Post Office, Allahabad. 

4. 

s. 
Director, Post Office, Allahabad Region, ~llahabad. 

Dy.Post Master( ) Allahabad Kutchehri Head P.O., 
Allahabad. _Res pond en ts 

~y Advocate Shri D.K. Dwivedi 

0 R D E R ( Oral ) - - - -
By Hon'ble Mr.s.K.I. Naqvi, Member (J) 

The applicant has a grievance that vide 

order dated 08/3/00 he has been trdnsferred from 
Head 

Allahabad KutchehriLPost Office to Allahabad General 

Post Off ice, which is not in accordance with the agree-

ment arrived at between the Union Office bearers and 
• (..r 

the authorit~in the respondents establishment. The 

applicant ~~representations to the respondents , but 

without any fnuitful result and, therefore, he has come 

up before the Tribunal. 
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2. With the above position in view, the O.A. 

is finally decided with the direction that tte pending 

representa tion of the applicant, copy of which has 

been annexed as annexure A-2, be decided by the res pon-

dents within 3 months from the date of communication of 
/ 

this order and appropriate order be passed keeping in 

view the exigency of service and the instructions as may 

be i n respect of the cadre to which the applicant belongs. 

No order as to costs. 

l Mmrnber (J) 

/M.M./ , 
.J 


